315 Suppl. Demands fee

SHRI PAWAN KUMAR BANSAL:
Madam, Zero Hour, of course, comes
after the Question Hour.

THE DEPUTY CHAIRMAN. Then,

we have not even finished the Ques-
wion Hour,

THE DEPUTY CHAIRMAN: Then,
#e have not even finished the Ques-
»ion Hour. You speak at 12 o'clock.
We have not reachoed the Zero Hour.
Inteprruptionsy |

SHRI SUBRAMANIAN SWAMY
{Uttar Pradesh)- The questions are
not heing allowed...You are sup-
pased to protect the Members, 1
wanted ansaworg o question. on

Bofors,
THE DEPUTY CHAIRMAN: Shri
Vishreasvan Damroy Patil to iy the
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BUDGET (PUNJABY  1958-91

THHE MINISTER OF FINANCE
{PROF. MADHU DANDAVATE):

Madam. T hez 10 lav on tho Table a
sltatement (in English gngd Hindid) of
the estimated veceipts and  cxpendi-
ture of the Government of  Punjab
for the year 1990-91. (Intferruptions)

SHRI SYED SIBTEY RAZ1 (Uttar
Pradeehy. Madam, I am on a pnint of
order, (Inferruntions)

THE DEPUTY CHAIRMAN: You
have enough time to discuss when
wa ave discussing Punjab  Please.
... (Interruptions). The Prime Min-
‘slor js here. The Home Minister is
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here. The Finance Ministe, is here.
The entire Government is here, They
have heard you, And I agm sure they
have taken note of it, Please iake
your seat,

SHRI PAWAN KUMAR BANSAL
{Punjab): It is not a question of the
Government taking note of it, It s
a very basic question that T am
putting. 1t is not the question of
Government taking note of it. T want
you fo give your ruling on that.
(Interruptiong) .

SUPPLEMENTARY DEMANDS FOR
GRANTS (PUNJAB); (1989-90

THE MINISTER OF FINANCE
(PROF., MADHU DANDAVATE):
Madam, { heg to lav on the Table o
statement  (in English and Hindi:
showine fthe Supplementary Demands
{0y Grantg for expenditure of  the
Government of Punjab. for the year
1639-90. (Interruptions).

SHRYT PAWAN
{(Puniah)y:

tanting,

KUMAR BAWNSAL

Madoam_ T geek wour pro-
The matter is ngt 4 :imple
one Tk, that Ti involves n sonstitu-
tional cuestion.

SHRI N. K. P. SALVUR
shtray: Madam, give me
minute.

{Mahiara-
bal”™ o

THE DEPUTY CHAIRMAN. T can
give him half a minute. Please take
vour <2ats.

SHRI N. K. P. SALVE: Muadam
wherens we realise that we have ex-
cedingly important husiness to discuss
in the IMnuse for which we have gus-
pended the Question Hour it is not
possible for us to throw the Consti-
tutirnal propriety to the winds com-
nletelv, A valid question i: raised on
whirh you will have to give a ruling.
Madam. and it is that when the Pre-
sidential rule is {0 end in Mav in
Punjab, is the Finance Minister en-
titleq to give a Budget for the entire
finarcial vear 1990-917  Suppeosing
thore is election thercafter. What



